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ORDER

The posting & transfer of following officials are hereby made with immediate eflkct:

s.1v0 Name oft/re time,-i..1; S Viri-will W Q J S S To

l .

I

Sh. Mohit Kapoor Reader in the court of Ms. Purva Asstt, Al1l‘1Tl€iCi‘ll'l_'[l‘lB court of H V

(EC: 7983462 I) New Delhi. South, Saket Courts, New Delhi.
JA Sareen, AD]-OI, South, SaketCou1ts, Ms. Abhilasha Singh, MM-O7, NI Act,

2. Mr. Sakshi Khera, JA Asstt. Ahlmad in the court of JA. in the Record Room (Criminal),
(EC: 51350838) Ms. Abhilasha Singh, MM-02, NI Act, South, Sal<etCou1ts, New Delhi.

7 South, Salcet Courts, New Delhi.
3. Sh. Sum'lKzm1ar JA in the General Branch, South, Saket Reader inthe court ofMs. Purva

(EC: 1330/) New Delhi.
Manda], J/t Courts, New Delhi. Sareen, ADJQ01, South, Saket Courts,

4. Ms. Archuna Sm‘/ii, JA JA in the R&l Branch, South Saket Reader in the court of Sh. \‘/21l‘t1I1'T
(EC: 498955.20) Courts, New Delhi Chandra, MM-04, NI Act, South,

Saket Courts, New Delhi
5.

JA Chandra, MM-04, NI Act, South, Courts, New Delhi.
(EC: 72166293) Saket Courts, New Delhi W

S/1. Nirin Singh Me/zra, Reader in the court ofSh. Varun JAin the General Branch, South, Saketi

Note:
l.

2.

3.

Sh. B. Rameshwar Rao, JA (EC:l3997) posted in Nazarat Branch, South is hereby withdrawn
from the court of Ms. Abhilasha Singh, MM-02, Nl Act, South, and is further directed to Work,
before lunch, as Asstt. Ahlmad in the court of Sh. Sunil Gupta, ASJ—06, South tilljizrr/1e/' order.
Additional charge of I-lindi section as Branch In-charge is hereby Withdrawn from Sh. Kamal
Narula, JA (EC: 12066). and same is assigned to Sh. P. K. Saxena, SJA (EC: 2368) as Branch In-
charge. in addition to his present assignments.
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‘ _ Principal District & Sessions Judge (South)
\.::i7 Saket Courts, New Delhi
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No. Admn.ll/DJ-(S)/P&T/SD/23/ 13-}i S - l'P—}‘t3 Dated, New Delhi the 2-Bl IH 24:23
Copy i'orwarded for information and necessary action:-
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10.
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l3.

The Ld. Principal District & Sessions Judge (l-lQs), Tis l-lazari, Delhi.
The Officer-In-Charge(s) concerned.
The OiTtcer-In-Charge, Computer Branch, South District.
Personal Secretary to Ld. Principal District & Sessions Judge, South District.
The Drawing and Disbursing Officer, South District.
The AOJ (Administration), l-iQs, Tis l-lazari, Delhi.
The AOJ (Administration), Hindi Section, Central, Tis Hazari, Delhi.
Website Committee, I-iQs, Tis Hazari, Delhi.
The PRO, South District.
Dealing Official / LAYERS Seat, Tis l-lazari Courts, Delhi.
Dealing Official, R&l Branch, South District For uploading on LAYERS.
Oilicials concerned. -
Guard File. Y

.Lt\.s~=i suoisv
(Shalinder Kaur)

Principal District & Sessions Judge (South)
Saket Courts, New Delhi


